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IN THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 200 OF 2014
IN THE MATTER OF:

M.C. Mehta . ........Applicant
Versus

Union of India & Ors. ... Respondent

STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF
DISTRICT GANGA PROTECTION COMMITTEE, PAURI
GARHWAL, UTTARAKHAND THROUGH DISTRICT
MAGISTRATE, PAURI GARHWAL, UTTARAKHAND I[N
COMPLIANCE OF ORDER DATED 05.09.2023 PASSED BY THIS
HON’BLE TRIBUNAL IN THE ABOVEMENTIONED MATTER
P APER - B OOK
INDEX

Srl - Particulars Pages
1. Status Report by way of Affidavit on behalf of District Ganga

Protection Committee, Pauri Garhwal, Uttarakhand through 2_18

District Magistrate, Pauri Garhwal, Uttarakhand in

compliance of orders dated 05.09.2023 passed by this

Hon’ble Tribunal in the abovementioned matter

2. ANNEXURE-A A true copy of the order dt.05.09.2023 19—0\9(9
passed by this Hon'ble Tribunal.

3. ANNEXURE-8 A copy of the Compliance Report alongwith 0?9, ]49
its Annexures.

Filed by:
[ {. P. Gautam =
Advocate ‘.
st i
Additional Advocate General for th& 88xd\g-(HETARNERd /
Respondent
C-203, LGF,

Defence Colony, N. Delhi-110024
Mobile No. 9811101934
Email- officeofkaushalgautam@amail.com
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DOCUMENTS ENCLOSED WITH ANNEXURE-B

S.NO

DOCUMENT PARTICULARS

PAGE NO.

ANNEXURE-1

Gazette notification dated 09.08.2017
vide which District Ganga Protection
Committee in District Rudraprayag was
constituted -

30-31

ANNEXURE-2

Constitution of District Ganga Protection
Committee as per para 53 (2) of the 2016
order with district magistrate as
chairperson, ex-officioc members and
nominated members vide letter number
5473/33-3 (2016-17) dated 07.09.2017

B2 - 34

ANNEXURE-3
Minutes of meetings held under district
Ganga committees

5557

ANNEXURE-4
Notice regarding appointment of nodal
officers as per para 56 of the order.

56- 63

ANNEXURE-5

Tributary wise plan/presentation prepared
by DGC to keep the tributaries of river
(Ganga clean.

69- 124

ANNEXURE-6
Report regarding segregation, processing
and selling of solid waste.

1d5-131

ANNEXURE-7
Compliance report as to influx of tourists
at Devprayag.

132

ANNEXURE-8
Report by SDM as to land subsidence
problem. :

L35-71534

ANNEXURE-9

A compliance report dated 30.09.2023
submitted by Alaknanda Hydro Power
Company Limited regarding Shrinagar
Hydro Electric Project, reporting that the
samgc is maintaining E flow as per norms.

155 157

10.

ANNEXURE-10

Copy of record of fine collected from a
total of 16 districts for illegal mining and
transportation in  the district from
December 2021 to December 2023.

134

11.

ANNEXURE-11

Declaration by District Agriculture
officer regarding non usage/limited usage
of pesticides in District Pauri.

139-240

1-A



24276

1d.

ANNEXURE-12
Compliance report as to sewage/FC status
of STP operating in Kirtinagar and

Devprayag.

1497

13.

ANNEXURE-13 .
Details of the tapping and flow of drains
in District Pauri. '

194144

14.

ANNEXURE-14
Detailed report on IEC activities
aorganized by DGC.

195-14¢

15.

ANNEXURE-15
Details of industries operating in Pauri
District

197149
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IN THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINGCIPAL I-NCH, NEW DELH
ORIGINAI APPLICATION NO. 200 OF 2074
IN THE MATTEK OF:

M.C. Mehta Applicant
,&Jiﬁ ‘s?hQ.
Urion of India & Ors. Respondent

STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF
DISTRICT _GANGA PROTECTION COMMITTEE, PAURI
GARHWAL, UTTARAKHAND THROUGH  DISTRICT
MAGISTRATE, PAURI GARHWAL, UTTARAKHAND IN
COMPLIANCE CF ORDER DATED 05.09.2023 PASSED BY THIS
HON'BLE TRIBUNAL IN THE ABOVEMENTIONED MATTER

| Astisir Crauhzr Sfo Shri Mangis' aged about £3 yezrs,
presenly postec as Dishict Magistate, Paun Garhwel, Distric' Pauei
7\ Garhwa., Uttarakhand = do rereby salercrly affre on oath and state

fas unaer

That ir. my sbovementiored offcal capacity, | am zequainted
with the facts and circurnsiances of e present matier. and | am
filly compelert o fio wesant Status R‘&mnlt oy way of Aftidavit
¢ behalf of District Garga Protection Committee, Paur Garhws

Uera<hand  thraug™ Disiiet  Magistrate, Paurl  Szcbwal,
Uitarakhard,

2. 73t the abovenenticrec matter was listed on 05.09,2022 before
s Hon'be Trioura: and sfter beanrg, tis Hon'ble Tribunal was
pleased 1o pass a detai'ed order, the relevant portion of the same

'8 qucted below;
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| with e |
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| L # l
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VERIFICATION
[, the deponent above named do hereby verify and say that

the contents of my above Status report by way of affidavit are true
and correct to my knowledge based on record, no part of it is false
and nothing material has been concealed there from. The legal
submissions are further true as per legal advice received and
believed to be true and correct.

Verified by me at |[- 0P A.M Uttarakhand on this_|"/ day of
November, 2023.

\

D NENT
feaifueIT
t Befoys A
ified the Deponent BE1Y. . : .
Pauri Garhwal {U.K),
/ . e
Narendra Singh Negl
Advocatemoiar\; Public
[KAUSHAL GAUTAM]
Additional Advocate General for the State of Uttarakhand /
Respondent
C-203, LGF,

Defence Colony, N. Delhi-110024
Mobile No. 9811101934
Email- officeofkaushalgautam@agmail.com
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{e) one Divisional Forest Officer of the specified District - Member, ex-officio

(f) one District official to be nominated by the District Collector. - Member;

{2}  The District Collector shall be the Chairperson of the District
Ganga Committee and the Divisional Forest Officer shall be the
Convener of the District Ganga Cornmittee.

{3) The District Ganga Committees shall meet at such times and at
such places as the Chairperson of that Committee may decide and
exercise such powers and functions as may be conferred under this
Order: Provided that at least one meeting of the District Ganga
Committee shali be held every three months,

{4) A non ex-officio member may resign his office by giving notice in
writing thereof to the Central Government or to the District Collector
conicerned, as the case may be, and shall cease to be a member on his
resignation being accepted by the Government or the District Collector
concerned, as the case may be.”

54. Superintendence, direction and control of District Ganga
Committee.- The superintendence, direction and control of the
management of the District Ganga Commitiee (including financial and
administrative matters) shall, notwithstanding anything contained in
this Order, vest in the National Mission for Clean Ganga which may
be exercised by it either directly or through the State Ganga Committee
or any of its officer or any other authority specified by it.

55. Functions and powers of District Ganga Commlittees.- (1}

Every District Ganga Committee shall discharge functions and

o exercise powers for rejuvenation, protection, restoration and

T ., rehabilitation of River Ganga and its tributaries in each specified

District as laid out in paragraph 6 and 7 as per the principles specified
in paragraph 4.

(2) In particular, and without prejudice to the generality of the
provisions of sub-paragraph (1) for rejuvenation and protection and
restoration or rehabilitation of degraded areas abutting River Ganga
T and its tributaries and subject to other provisions of this Order and
e & rules made thereunder, every District Ganga Committee shall have the
¥ Jollowing powers and functions in relation to River Ganga and its
tributaries abutting in the area in specified District, namely:-

fa)  identifying activities which may be threats in the area of
specified District abutting the River Ganga for protection of River
Ganga and its tributaries or its River bed and making a plan for
remedial action and take remedial action in respect thereof;

(b)  taking remedial action at its own end for protection of River
Ganga and its tributaries or its River bed abutting in the specified
District {excluding enforcement of the provisions of this Order.

fc) in the event of its inability to take remedial action, reporting
{electronically as well as by sending written communication in hard
copy) to the National Mission for Clean Ganga and concerned State

Sew

eI

uyIKId
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Government, the State Ganga Conuniitee, as the case may be, for
issue of direction for protection of River Ganga and to formulate
appropriate management or remedial actions.

{d) taking suitable administrative and other measures, to give
effect to the provisions of this Order so as to prevent the environmental
pollution in the River Ganga and its tributaries, not being inconsistent
with the provisions of this Order, or any law for the time being in force.

{3} In case, the District Ganga Committee s of the opinion that any
contravention has been made of any other law for the time being in
Jforce or in respect of provisions of this Order, it shall take appropriate
action in accordance with the law for the time being in force.

{4) The District Ganga Commitiee shall take all such emergency
measures as specified in paragraph 7.

56, Designation of Nodal Officer.-

{1} Every District Ganga Committee shall nominate as Nodal Officer
for the purposes of this Order —

fa) the Sarpanch of Gram Sabha of every village in the areas abutting
the River Ganga and its tributaries;

{b) in case of an area, not being village abutting the River Ganga, the
Chairperson of Municipality Planning Comumittee or Metropolitan
Planning Committee or Chairperson of any local authority, as the
Chairperson of the District Ganga Committee.

{2} Every Nodal Officer nominated under sub-paragraph (1} shall take
measures to prevent the pollution of River Ganga and its tributaries
and take remedial action for protection of River Ganga and its
tributaries or their River bed abutting in such village or other area, as
the case may be, of which he is the Nodal Officer and in case of his
failure to do so, he shall report the violation of this Order to the
Chairperson of the District Ganga Committee for remedial action.

{3) After receipt of the report under sub-paragraph (2}, the Chairperson
of the District Ganga Committee shall take remedial action for
protection of River Ganga or its River bed abufting the specified
District.

57. Preparation of plans.-

{1)  Every District Ganga Committee shall prepare its plan for
protection of River Ganga and its tributaries and their River bed
abutting the specified District and submit the same to the National
Mission for Clean Ganga for its approval.

{2) The plan under sub-paragraph (1) shall include the activities to be

undertaken by the District Ganga Committee for protection, control
and abatement of environmental pollution in River Ganga and its
tributaries and their River Bed area abutting the specified District
which may be recommended by the State Government, State Ganga
Committees, the National Mission for Clean Ganga, any other

% 4
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for compliance. Additionally, the Notice be issued by the Registry of the
Tribunal to each of the 13 District Ganga Protection Committees through

their ex-officio Chairman.

11. List this matter on 24.11.2023.

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM
September 05, 2023
Original Application No. 200/2014
(C.W.P. No. 3727/1985)
(I.A. No. 340/2022)
SN

JITRVE Lol

o:.ent 50{”*

sworn & Verified éhe Di
me on 31
Pauri Ga h al (UK

Narendra Singh Negi
dvocatelMNotary Public

11
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4. Travelling Allowance, Daily Allowance and sitting fees of the nominated Members shall be governed by the
relevant rules of the State Government.

el 4

5. The Chairperson may decide the procedure and frequency for holding the meetings as per the said
notification.

[F. No. Estt. 01/2016-17/111/NMCG (Vol-11)]

RAJIV KISHORE, Executive Director (Administration)
National Mission for Clean Ganga
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& 8 [PART Ti—S=2. 3(ii)]
L = —
%, Rzl 7 srge, 2016 i o Shofter "ﬁm%ﬂg{ﬂf%&%@qﬁ’f?ﬁ%ﬁ% ey v ST
W%iﬁm Wﬁﬂfw%ﬁﬁ% |
[T, 4. W-lezﬂlfrnl?ﬂllﬁm??ﬁ@ﬁ%{m
vl By, TR e ()
sl e v TR
New Deins, the 9th Augnet, 2017
RO .2,_:.@.(3@) —I4 exemvise of the powess conferres by sub-sections || {3) of section 3 of the
Favivormnet (Protection), Act, 1586 (29 of 1986), wad with the paragraph - i notificadon of the

Covarmment of India, in the Ministry of Walor Itm‘wm:m, River Development am |«
% ?.h@' Gazette of Indis, Extracrdinary, Pant 1, Section 3. Sub-ssclion (i),

Eici wsntion, published

Vide uumhw 8.0), 3T8V(E), dated the

® Cetober, 2016 (hersinafier seferred to a5 the said sotifiestion], the Centrs! Govemment hereby constitutee an
@:ﬂtra, ity 2o be called a5 e Distdot Gengs Protoction L@rﬂmﬁﬁf for DHstrict Paurl Gehwal of the Siate of

Uttaralliznd, sarpriaing of the fellswing members, mpoly—

A Fe-officis Memnbers:

(o Disiwlst Coliector, Pausl Cachwal
fy _,;fw tive Bagneer, Public Warks Depusteuent, Construcior. Division,
Peuri

{2 Iﬁxc@;ﬁﬁﬁf-ﬁ Enginesy, Trdgetion Dspahuent, Scragar

(d}  Fuecutive Engineer, Uttarskhand Jul Sansfian, Srivager

(e} Enecutive Bngiseer, Uasaihand Feyial Nipam, Srinagar

€ Assistant  Eavirotment Enﬁ,ﬁﬁmrk. Regional  office, Uttamkhand
Eovimament Protestion & Pelition Covtrel Board, Deradun

(g} Divisional Forest 01T oes, Garhwral, Sorst Division, Paust

B. Sominated Members:
Froject Mdarapsy, Swa’al Frojeel, Paur

Exzontive Officer, Nagar Saiika Deciahad, Sriseger
iserie Developmess Offeor, Paun

- Persbliaenr RBedonl, Tectwer Chelgry Suience, HONEB Centoy

Fyensily, Srinsgar
por. Sarvesh Uriyel, Tonrise: Buvronment Garbwal, Center Thuvezsity

Mi, Vashucey Bandari, Chavrer, Vieapar Mandal, Sricager Garbel

()

thie Gfficnl Gazese,

% The MNsirict Gangz Proteviion Committes shall ersrcise such gowers and peribly

i the wald nptifeation,

L Thaveliing Allowancs, Seily Allowasicn sad sitig fees of the somirated Mok
"@"ewn. mules o the State Coveraroent,

5

S5
]

The Thaicperson —ay decide
nptiffenticn.

srocedme and freguescy for holdivg e

Chalpersen;
Mgmmr;

Mﬁzﬂ’.‘*ﬂ
L

Aetmser;

Memher and
Comvaner.

Wember
Memiber,

Somloer;
Memher,

Mesoher:

The neminsted embers shall bold office for 5 tenm of twe vears frow the date of prblication of this coder in

1o gk Roactions as specified
ars shall be poveniad vt

migeliogs ey per toe said

"B, N, Esi. 0172006-1 71 LL/NMCG (Vol 205
RAJIV KISHORE, a:’,-mz:wli"w Thrector (Adeinistretion)

1“*%&1‘,}! Migsion “fm’ Cleas Cawa
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Q@]-ss anﬂ Kﬁspmsih‘ h‘{‘,: ﬁf ]""lstnst Gﬂngﬁ te:chsm Committes under River

Mindsry of Weter Reznress, Rﬁ‘m' Cevelopen end Gangn Ha jm enztion: has dsqued the river Ganga
Reprvenetion, Protection wd Menepemant) Antborities order 20 2038 vnder Povircnment (Srotentian)
Aot (BES,

I terms of ehanse 53 of ©e seid oxder, the Distret Bange Frodeotion Comusitiens !F,r.as 1o be enostibnted
in each of the Disirict exeiting civer Guuga. Clause 34 of the onder west the powes lating to
Superintendanss, irestior and Cortral of 1ariet Garge Coptniitee i Mationel Mission for Garpa.
The functions and prwers of District Gange Commities as beer gpanifiad in Clause 53. Clause 56
requirey the Disgict ustga m;?:m“rm o nsnnats the Noda. Offeer for the Durpess of senieving the
abjest of the ordes As pee Clause 47, District Gasgs Committes i repuired %o [prepare ity plar for
priection of dhver Gangs snd ﬂis,ua SS el to repanetion of budget sl maittenance of ascourts.
Clangs 33 provides S monthly and anneal repont.

Ths relevent clauses 5%, 94, 35, 56 and 37 of the Onder are reprodaoed us vnder: - |

§3. Constitufion of District (iange Pratection t‘?mr;milm-

Tivar u.wm@ s"ﬁ iri n*:maa i 'ine S“:a‘;e& mmmmdir ,_msgw&ﬁ ii'-xe* “""mat tianga Committees”™
for the preventioe, comirel and abatement of envirormental ;}nt:,.lumn i She Biver Ganga.

(2} Bvery Distist Canga Cornmittes in each specitied District shall consist of the followimg members,

SRR

{a) Thka Distvivt Colleior is e gpeciSed Mstrict; - Chalparsmn, ex-officie;

|
and Cram Penchayus of
i |
(5} ane represenisiive sach of the Mablic Works, Lrigation, Publie Health Saginesring, and

Rural Drinkicg Water Deparmensts, and State Pollution Contol Boacd working in the specified
Distriet atvuiting River Ganga to be nominated by the District Collsctor - Member, ex officls;

{b) Netmiere e tovs nemivatsd recwessriatives o Munisps it
the speeiled Listrict nom m’r&d b tE‘; e Stz Covernment, = Muzabe:

&

&) Two ecyronmertalists sssociniad with River Capga profect] tion | sctivitios and one
representative of lpoal Indugay assocktion in B speciSad Distiict 1o Se nominated sy the
Digteiot O degtor - Wembers, ‘

&

(&) Dine Divislonz] Forest Officer of the epesified Distriet - Member, ex-officio;

{£} One Diigtrict offizial o be nominated 3y the Digxict Collecter, - Member;

(2} The District Collecior shall be the Chaispersor: of the Distric? Garge Commities and the Divisional
Forest Officer shall be the Convener of the | ¥stret Ganga Crmmities.

{3} The Digrict Qangs Commitiess shacl met at siech tres and 52 such places a5 the Chelrperson of
that Commr fiee muy decice and sxercise such sowers and fimetions as may be sonfemed ander
Cirder: Providal “hat vf lead: ond pesting o foe istiot Crngs Corrittes gkall be held eves
sromehs.

41 A non Bx - officio member may resign his offies by ghviag neties in witing thereof to {ie Tenitzal
Govemomant or to the Distriet Collasior concorned, ag the case 1may bo, and shall cease o be 3 membor
o B vesigrahion belng scgepted by the Coverament or the Distrie: Collnctor vonceried, g5 the case
iy b

i yﬁgw yf‘rﬁ @t‘; i
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E4, Superintend, £nce, divection snd coutrol of Pistrict Gange Commiites- ﬂh stgerirkend
direcion ard vonad’ of the maragemunt of the Distiet Ganga Commities (uml g : :

s inigteative mstiers; shadl, sotwilntending a,rva“mg' wortained Sy this Oroo, vest in “4e Natictal
r’“"igssiwa for (Hean Genge whisa mity be execcissd by & oiher ei‘_rﬂwmig or teeupi tie State Gaoga
Commities or sny of ts offizer or any viber suthosity speeifod by 1o

&8, Fusetions sod powers of Districi Gangy Cornomittess.

(-3 Hvery Diistrict Genge Comunites shell discharge fonctions and exerciss powers for rejuvoastion,
uralection, restoration and rehabililation of River Gange. axd iz wibutaries T earh spac:ﬁed Dilstried as

iaid ot in passeraph 6 and 7 as ver she priseiples speciféd T paragrenh 4.

|

{2} In pactienls, and witheut prefudivs o the geramlily of e provisions of m?;mpmgmpb Jf fa
muwzsmm and protestion and resumation o rehabilitabon of degraded areas ubuiting
and its triboberieg end subPeet 1 Gter wiovislons of this Order and rules made meundcr evary]’}nsﬁmf
Ciargs: Coemites shall kave the iLllowing powers and finctions in refation to River Gangs and its
Eritmtaries dbutiing i the areg i apesifod Distiet, numaly.- '

entifiing sotivities whish Ty be threats i ‘he areq of specifsd mm”t abutting e
anga oo mooteniir of Uver Gange wrg, s tiontariss ar e River ped and meking &
alar. for remedist actina and teke rergedial setion in rspect heceef;

(b} ‘Tt remedial sction at iz own end for protostion of River Gasga und its tibutaries or
its River hed sbufting In the upecifiad District (sxcinding ssforcement of the provisions of this
(o,

(g} In e svent of its Tuskilily to take remedial wotion, reportitg (slectronically as wel, as by
sending written commeisation {o Sard oopy) W the Wafonal Mission for Clear. Cangs and
\ concemed State 4 Govorpent, 5 State Gange Cumsaiies, 85 the cane may =, for issus o1
Sirsation for protectisn of River Gangs and to formmlate sorsopriate ent o7 remeidizl
Ak,

() Tekicg saitable sdmiiSstrative and other measures, io give effect 1o 1
(rcer sno88 16 prevert the crvirounsnde: pﬁﬂ' o i the River Cangs
Seip moomsistent with the provisions $F s Ovdes, or any lew Tor the tim

provisions of this
1 its xlbuteriss, not
being in fore.

chat gy Contravendon hes been made of
sms o dthis Oxdies, 316 I. all ize appruptiste

{3} I caze, the District Cangs Crommmittes s of the opini
any oikier law fortoe ticse beimg in Sorosor i vespest ol pro
achon in sevordance with the law for the Snus being in foree,

[4) e Tisiriel Ganga Commitiee shall (ke all susk: eomersoney nietaires as spmiﬁed in paragraph 7
(ANNEXURE-1)

56, Designation of Nodsl Officer- (1) Fuery Diswiel Congs Comnittee she'l mominate ss Nodai
Cificer fir the surpssss of this Cider — (a) tae Swpansk of Gram Sabha of gvery village in e areas
glutting the River Ganga and its ibulazies; (5) ir. case of an ares, not sk vﬂiag;:e auniting th@"%ﬁwf
(ianiga, the | n&mﬁm‘ of Micipatity Flanning Commities or Metopeliza Plenning Committes o
Castroersen o oy local authoeity, as the Chairperson of the District Ganga € Commites.

(&) Every Node! Officer rorainated nnder sub-aamgraph (1) skall take messures to prevent the sollution
fils ;"Lﬁm (avge and s dibitares and Skee rewedial action fr profectisn of iiver Dange end Hs
tributariey or thelr Kive bed shutting in euch vilsge ov sthor aces, g8 the gase ey =2, o7 wlichho s
the Nadal GSicer and i1 case of cis filure to do s, be shall raport the viclation of this Order %o ths
Chairperser. of the Distriot Gaoga Conmittes for rewediel action. (2] After receipt of the repost under
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A

su-parsgrapa (), the Chatpurson of the District Gungs Committer shall take remedial astion for
protesticn of Xiyer Gangs o is Bivor bed abuiting the specifisd Dslrict,

5%, Pregeration nf plwzs- 1) Bvary Distrot Geuga Committes gl srosace its plan Sor protection of
River Ganga ang | “to wibutaries and thelr River ved abuiting the specifind Dit-iet and sibmit the seme
ty the Netional Mission for Clesn (fanga for its spproval. {2} The plat nnder subs 1) shall
mehnde the acavities to be undoriaken by the Diskiet iv&nga Commides for protection, contrei and
ﬁl:&tamt o ewmmaesmv m'mm in River Gungs snd its fributerics and ﬂraé; Yiver Hed area
i h ey e reconusendsd by the Stats Government, State Ganga
i Olear Gazge, avy ofker S alibsrly or Board and the gypendine
srwwgeﬁ fw ik rlm a'm l;ms wﬁﬁur which such ssfivities ehel! be ccm;*l@* sl |

DIRECTIONS PASSED BY Hon'ble NGT WITH RESPECT TO MATI% OF 2416
URDER |

riesgs f the above order vevesds et proper macknery bas been et wp 1o p'e.w;uem', conirol avd
“{wavmem of envirommental poifution i River Gungy, We have been informed that the reguisite
alifiention conptituting the Didrict Ganga Protection Commities (UG FC) in tevms of Clomwe 52 0f the
ﬁmg* have alrendy been issued vnd the DGECs tthe State of Em‘arasfwxﬁwgre sonstituted i ihe vear
MiF7. Hemge 1t i tha respons a5 of thase DGPCS do oy ot the functions which kave bean

wrretad weon thom sewler I

Yhe District Collsnin "tha Lhistrics Ganpn Protection Committes. 41 the
Tl nsiance; we x,ugf fﬁa g&e .?M.ﬁ- : 5 Diiztrict Gamgu Protection : Commitieas m;;;’?;d
i the State 6 Vitareliang, i ﬁ;-’ww-;;e i % wemg w#»a?‘s have Deen puinted ou by Counssd jor the
*wé' ‘:m.s el .m«'m;f &Fwa aF aimo. e e m‘««f o Imnlesentaiion 5 the provisions of e 2008 Ordar

: ¢ Glangn Proteotion Commilee rei :x? = the State o'

e e,

Faanfawrt
ngerE
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